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any eOllce sion and ehoJar hips to the 
. handicapped children; and 

(e) if 0 whether Government propose 
to give handicapped children a]]owance to 
the Government employee a]ongwith 
their salaries as it is in practice in connection 
of fee etc? 

THE MINISTER OF STATE OF TH 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL) : (a) Th 
scheme of 'Govenment of India scholarship. 
for the Disabled Persons' has no provision 
for giving scholarship to the parent, of 
disabled student . 

(b) No, Sir. 

(c) Does not ari . e. 

(d) No cell in lance ha, come to th 
notice of the Government. 

(C) No uch plOpO al is at present 
under the con 'ideration of the Govern-
ment. 

\\7agon Breal cr Croup in ealdah 
District 

10347. DR. NIRMAL SINHA: Will 
the Mini. leT of RAIL WA YS he pIca cd to 
~tate : 

(a) whether Government are aware of 
wagon breaker group and other gangs active 
in robbing the railway propertie e.g. fans , 
lights, windows door, eat, alluminium . heel 
of the floors etc: and 

(b) if 0,. tep taken again t them and 
how many of them w re ane teu and puni-
shed in last tw yeru: ection-wi e i.e. Sealdab 
Budgebudge, ScaJdah· l)i<lm nd Harbour. 
Sealdah .. Canning, Sealdhah - Lak hmi-
Kantapuf? 

THE MINISTER OF RAILWAY 
(SHRI A.B.A. GHANI KHAN cao -
DHURy) : (a) Ye . 

(b) The following step are being taken 
to prevent and curb the activitie of anti 
sodal elements and wagon-breaker group 
operating in SeaJdah Division : 

(J) As far as possible, train which may 
get affected are e cor led by RP /RPSF 
personnel during late night and early 
morning hours. 

(2) Surprise raid are bing condu t ·d for 
the arre t of criminal and eecei er~ of 
. tolen railway material 

(3) EMU rakes, when tabled, are being 
guarded by the RP during night 
hours. 

(4) Close liai on at a11 Ie els is being main-
tained by the RPF with the State 
Guvcrnment/PoJice authoritie to curb 
mi errants activities in the area. 

During 1981, 158 criminal operating 
in Sealdah Division were arrested. 3 of the 
have so far been convicted. The case of 
the remaining per on are sub judice. During 
1982, 184 per ons were arre tcd and 1 of 
them has so far been convicted. The ca es 
of the remaining arc lib judice. ection-
wise figure in th is regard arc not main-
tained. 

Appointment of elected Candidat of 
Rnilway ervice Commi -ion B mbay 

10348. SHRI RAMESH\\'AR NEKHRA: 
Will the Mini t r of RAILWAY be pJca ed 
to state: 

(a) Wh thee Railway Service Commi • 
sion B mbay invited applications for po t of 
Clerk, Ticket Collectors. ASM etc. and 
conducted Written and Oral T t and per 0-
nal Interview ; 

(b) i it a fact that those candid tc 
who passed in above te t at Agra n 29 
December, hvae not been ab orbad in Rajl-
way and the re ult held up since orne 
enquiry i going on again t the il y 
Service Commis ion, Bombay ; and 




